
             2015
IN THE HIGH COURT AT CALCUTTA

APPELLATE SIDE

    
No.  4182  – A                                                  Dated, Calcutta, the 7  th   August, 2015                      

From : Subhasis Dasgupta.                                          
  Registrar (Judicial Service),
  High Court, Appellate Side,
  Calcutta.

To     : (1) All the District Judges in the state of West Bengal including A & N   

                 Islands.

  (2) The Chief Judge, City Sessions Court/City Civil Court, & Presidency         Small 

Causes Court, Calcutta.

   (3) The Judicial Secretary, Government of West Bengal       

              Sub :  Filling up the post of Member (Judicial) in Railway Claims Tribunal, Ministry of 
Railways (Railway Board), Government of India.

Sir/Madam,

With  reference  to  the  above,  I  am  directed  to  inform  that  a  Notification  being  No. 

2015/E(O)II/1/13  dated  13.07.2015  received  from  the  Under  Secretary  to  the  Government  of  India, 

Ministry of Railways (Railway Board),  Government of India is  being uploaded in the website of the 

Hon’ble Court alongwith its enclosure for information of the officers of West Bengal Judicial Service 

fulfilling the requisite eligibility criteria as mentioned therein for the post of Member (Judicial) in Railway 

Claims Tribunal.

In doing so, I am directed to request you to take a note of the said notification and intimate the  

eligible  officers  of  your  judgeship/under  your  control  to  visit  the  court’s  website 

(www.calcuttahighcourt.nic.in) and to forward the filled in application in the prescribed proforma of the 

eligible and willing officers alongwith requisites as sought for, so as to reach the Hon’ble Court  on or 

before 21.08.2015 positively,  for  the purpose of onward transmission of  the same to the  appropriate 

authority before the last date fixed. 

                      Yours faithfully,

          Sd/-
             Registrar (Judicial Service)

 

http://www.calcuttahighcourt.nic.in/
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